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IN THE CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBLUIMNAL,
REGIONAL BENCH ; ALLAHARAD

Ex, Appeal N0.3924/06

Arising out of OfA No. 101 -CE/LKO/2006 dated 20.07.20006 passed by
Commr. (Appeals) of Central Excise, Customs, Lucknow.

For approval ancl signature:

HON'BLE MR. ANIL CHOUDHARY, MEMBER {IUDICLAL)
HOMNBLE MR, ANIL G. SHAKKARWAR, MEMBER {TECHNICAL]
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of the Order? T Seen

4. Wheshee Qrder 1o to be elrontated to the Departmental

Aughorities? Y W ’
\J

:_-;-.-.mmzznmm;::mqhx1wM=wu_ T T i

Caommissioner of Central Excise, Lucknow
L APPELLANT(S)

YERSUS
M/s Sarjoo Sahkari Chinu Mills LLd.
REGPONDENT {5)
APPEARANCE

Shri A. K. Goswami, Addl. Commr. (DR} for the Deparkment
chri S. P. Ojha, Consultant for the Respondent (s)

CORAM:

HONBLE MR. ANIL CHOUDHARY, MEMBER {JUDICIAL)
HONBLE MR. ANIL G. SHAKIKARWAR, MEMBER {TECHNICAL}

DATE OF HEARING & PRONOUNCEMENT. .. 15, 05, 2016 . emmrione,

Cved orvErR NO. 70196 [2016
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P Appeal No 3924400

Per My, Anil Choudhary

In view of CBEC Circular dated 17.08.2011, ithe gppeat of
Revenue is dismissed, as the disputed amount is below Rs.5.G0 lakhs

(Rupees five lakhs oniy}, without enterinig into merits.

{Pronounced in the open Court)

A, ~ R

(Anil . Shakkarwar) (Anil Choudhary)
Member {Technical) Member {Judicial)
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